
C.C.P. 2'~1/93
In

O.A No. 535/93

Dt. 20.02.2001

Hon'ble Mr. Justice R.R.K. Trivedi. Vice-Chairman.
Hon'ble Mr. S. Dayal. Member- A.

We have heard Sri R.K. Nigam. learned counsel

for the applicants and Sri Rakesh Tewari, learn~d

counsel for the respondents. As the O.A has been

disposed of and the applicants have not been found

entitled for any relief.
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Vice-Chairman.
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